Annexure-5

Name of the corporate debtor: Infotech HAL Limited Date of commencement of liquidation: 27.02.2026 List of stakeholders as on: 28.04.2026
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Note 1

The claim submitted by the Employees' Provident Fund Organisation (“EPFO”) has been admitted by the Liquidator. However, it is hereby clarified that, in terms of
Section 36(4)(a)(iii) of the Insolvency and Bankruptcy Code, 2016 the admitted EPFO dues do not constitute part of the liquidation estate, and Such amounts are not

subject to distribution under Section 53 of the Code and they do not form part of the Stakeholders’ Consultation Committee (SCC).




